Name of the carporate debtor: V R V TEXTILES LIMITED: Date of commencement

ANNEXURE -6

List of Operational Creditors {Employee)

(Amount in %)

of CIRP: 26/10/2021; List of creditors as on: 20/11/2021

SL.No. Name of | Name of | DETAILS OF CLAIM DETAILS OF CLAIM ADMITTED Amount | Amount | Amount | Amount Remarks
authorise | workman |Date of  |Amount |Amount |Nature of |Whether |% of of ofany | of claim | of claim if any
d Receipt |Claimed |of claim claim related |Voting in |Contingen| mutual under not
Represent admitted party cocCifany| tCliam |dues that |verificatio admitted
ative if may be n
NIL MIL MIL MIL MIL NIL MIL NIL MIL MIL MIL MIL MIL
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INTERIM RESOLUTION PROFESSIONAL
V R V TEXTILES LIMITED
(UNER CIRP PROCESS)




